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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 19.10.2016

NAME OF THE COMPANY: Mr. Vijay Kumar Agarwal
Vs.
M/s. Aggarwal Marbles and Industries Pvt. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 241/242 of the

Companies Act 2013.
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Order

Despite various opportunities granted, learned counsel for the petitioner has not
been appearing and consistently seeking adjournments. In that regard, a reference is
invited {ohc.)/rde-rs dated ?3.2.2015, 25.2.2016 & 25.4'.2016. ‘yj\lﬂ_ileé_c’ll@ming thg <.:ase,
we mage it clear that if on the next date of hearing, the Zothsel for the petitioner
remains absent, then the petition shall be considered in his absence and appropriate
orders shall be passed.

List for final disposal on 23.11.2016, high up on the list.
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